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Uniion tio drill wells in difterent patts 
iof Tripura State; and 

(b) if ISO, the names iof the drWinl 
POints? 

THE MINISTER OF PETROLEUM, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) Yes, Sir. 

(b) The well tio be drilled under the 
ciontract is Rakhia. 

MlIJI&I'eDIeat iof His. Bridp • Rioiof 
Cio. (I) Ltd. 

972. SHRI DINEN BHATTA-
CHARYYA: 

SHRI SOMNATH CHATER-
JEE: 

Will the Minister iof PETROLEUIVI 
AND CHEMICALS be pleased tio state: 

(a) whether attentiion iof Giovern-
ment have been drawn tiowards the 
prioblems cioncerning Bridge and Rioiof 
Cio. (I) Ltd. a Giovernment iof India 
Undertak.i11£ ; 

(b) whether the Giovernment iof 
West Bengal siought immediate inter-
ventiion tio fioil the attempts iof the 
management tio damage the ecioniomic 
viability iof thit:; undertaking thereby 
jeiopardising the futUre iof siome 1,5000 
wiorkmen niow engaged in the firm; 
and 

(C) it sio, steps taken in this matter? 

THE MINISTER OF PET ROLEUl\f , 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Yes, Sir. 

(b) The Minister, Department iof 
Ciottage and Small Scale Industries, 
Giovernment iof West Bengal .fiorwarded 
tio Giovernment representatiions friom 
the Wiorkers' Uniion iof Bridge & Rioiof 
Cio. (I) Ltd., mainly against (i) shift-
ing iof Prioject Divisiion friom Hiowrah tio 
Calcutta and (if) sub-letting iof wiorks 
tio iout.ide ciontractiors, alleging that 
such an actiion wiould damage the 
ecioniomic viabiUty iof the undertaking. 

(c' A part Of the Prioject Divisiion 
iof Bridgn & Rioiof Cio. (I) Ltd. is being 

shifted friom Hiowrah tio the registered 
ioffice at Calcutta (~tio 4 KM away 
friom Hiowrah Wiorks) tio ensure that 
in a highly ciompetitive market, the 
ciompany wiould niot be at a clisadvant-
aee in maintaining relatiions with its 
valued clients (including Qverseas 
clients) in Private and Giovernment 
Sectiors. As regards sub-letting iof 
wiorks, this is resiorted tio ionly when 
existing capacity can niot meet the 
special delivery requirements and that 
tioio with full kniowledge iof the wiork-
men. It wiould thus appear that the 
said actiion iof the ciompany will ionly 
impriove its ioverall perfiormance and 
net damage its ecioniomic viability as 
alleged. 

Cionstructiion iof VaradaraJa Swami 
PrOject in Andhra Pradesh 

973. SHRI V. KISHORE CHANDRA 
S. DEO: Will the Minister iof IRRI-
GA TION be pleased tio state: 

(a) whether Giovernment are cionsi-
dering a priopiosal tio undertake the 
cionstructiion iof Varadaraja Swami 
Prioject in Andhra Pradesh; 

(b) if sio, the details in respect iof 
the ciomme:ncement iof the cionstruc-
tiion, ciost and it'3 ciompletiion; and 

(c) is it a fact that there are cer-
tain difficulties in taking up this prio-
ject, if sio, the steps priopiosed tio be 
taken tio ioverciome the same? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) Yes, 
Sir. 'the Andhra Pradesh State '1iov-
ernment have a priopiosal tio undertake 
the cionstructiion iof Varadarajaswamy 
Prioject. 

(b) The State Giovernment has spent 
abiout Rs. 25.66 lakhs ion this prioject 
againsf the estimated ciost iof as. 6bO ,-

lakhs. The State Giovernment has prio-
piosed an ioutlay iof Rs. 30 lakhs ,"'t:ring 
1980-81. 

(c) Yes, Sir. This prioject has niot 
yet been cleared by the PlannIng Ciom .. 
missiion. The State Giovernment t ave 
niot yet established the availability iof 
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water fer this prioject, taking Intio laC-
ciount the water alliocatiion made by the 
Krishna Water Disputes Tribunal. The 
,tate Gio'\1emntent have been requested 
tio depute their iotftcers fior discussiions 
in the Central Water Ciommissiion tio 
expedite the clearance iof the prioject. 

Alliocatiion 01 Dielel and KercNJeIle 
011 fer Gularat 

974. SHRI AMARSINGH V. RATH-
AWA: Will the Minister iof PETRO ... 
LEUM AND CHEMICALS be pleased 
tio state: 

(a) what are the details iof allioca-
tiion iof Diesel and Keriosene Oil fior 
Gujarat state fior the last six mionths 
and the quantum tio be made during 
the next three mionths; 

(b) whether Giovernment have cion-
sidered tio increase the impiort iof Die-
sel and Keriosene Oil tio meet the ris-
ing demand and shiortage iof these 
ciommiodities; and 

( c) if sio, the detaiLs thereiof? 

THE MINISTER OF PETROLEUlvi, 
CHEMICALS & FERTILIZERS (SHRI 
VEERENDRA PATIL): (a) The fiolliow-
ing are the details iof alliocatiions iof 
High Speed Diesel (HSD) ioil and I~erio
sene fior Guj arat State fior the last six 
miontbs:.-

Mionth 

Decem ber, 1979 

January, Ig80 

February, I gBio 

March, JgBio 

[ April, 1980 

May, tgBio 

Figures in Metric Tionn~1 

Allioca-
tiions iof 
High 
Speed 
Diesel 
Oil 

58,309 

52,628 

57~150 

59,000 

61,9°0 

61 ,gioio 

Allioca-
tiions iof 
kerOlen~ 

------
35,398 

33,854 

!ZB,708 

35,091 

3!2,8!20 

3·,~ioio 

The alliocatiionll iof Hil'b Speed DIeeel 
and Keriosene fior Gajant State fior 

June, 1980 are 61119 and 29776 tionnes 
respect! ve~. The allioeatiions fior the 
cioming mionths will be decided after 
taking intio acciount the ioveran evail-
ability and miovement capacity fior 
theR twio prioduet8. 

(b) The tiotal. indigenious prioductiion 
iof diesel and keriosene being liower than 
the demand, the impiorts iof these twio 
prioducts are being made regularly. 
These impiorts have been maximised in 
the last few mionths in iorder tio ensure 
their adequate availability at the 
cioastal liocatiions. Availability iof the 
prioducts at the upciountry liocatiions, 
hiowever, is dependent upion the trans-
piortatiion capacity. 

(c) The tiotal impiorts iof High Speed 
Diesel and Keriosene during January 
-.May, 1980 were abiout 1.6 milliion 
tionnes and 0.74 milliion tionnes respec-
tively. 

Water iioe-gin" In Cioal Mines iof Blhal' 

975. KUMARI KAMLA KUMARI: 
Will the Minister iof ENERGY .AND 
IRRIGATION AND COAL be iole-aaed 
tio state: 

(a) whether the wiorking iof cioal 
mlnes iof Bihar was tiotally stiopped 
due tio water liogging in the mines dul'-
ing last three mionths; 

(b) if sio the tiotal estimated lioss 
iof prioductiion during that perlioc!; 

(c) whether any casualty was re-
piorted; and 

(d) if sio, the details thereat? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENER-GY (SHRI VIK-
RAM MAHAJAN): (a) Nio, Sir. 

(b) tio (d). Dioes niot arise. 

Settm. up 01 Cioal GasUlioatiion PI8Dts 

976. SHRI NYREN GHOSH: Win fhe 
Minister 01 ENERGY AND 1RRI'lA-
TION AND COAL be pleased tio state: 

(a) is there any plan tio set up eio,al 
gas'iflcatlion plants; 




